263 Reference to holding
Congress Party Meeting
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SHRI M. S. GURUPADASWAMY (Uttar

Pradesh):*

SHRI V. NARAYANASAMY Pondicherry) : *

THE VICE-CHAIRMAN

over.. . (Interruptions).. .

[RAJYA SABHA]

(SHRIMATI AN
JAYANTHI NATARAJAN); That matter is SHHHIELEH WFEFRUF,

prohibited Area of ihe 264
Legislative Assembly
in Patna
REFERSNCE TO DEMAND FOR DE-
PUTATION OF A TECHNOLOGY MIS-
SION TO U.P. FOR RELIEF TO
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SHRI A. G. KULKARNI: Madam, I am on a 'TQ:%’ argi' T FHAE 97 wHqT wE

point of order.

THE VICE-CHAIRMAN

(SHRIMATI
JAYANTHI NATARAJAN): I am sorry. Mr.

Kulkarni, I am not allowing you. I am not
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identifying you, you kindly sit down.. . ®¥EHIT FT EAMH sipTag AT FqrEar

(Interruptions)... No point of order. I am sorry, I

am not allowing it. Kindly sit down.

REFERENCE TO REPORTED THREAT BY
LTTETO BLOW UP VIDHAN SAUDHA
AND GOMATESWARA STATUE IN
KARNATAKA

SHRI J. P. JAVALI (Karnataka); Madam
Vice-Chairman, I am raising a very Serious issue
through this Special Mention,

The LTTE has extended its activities to
Karnataka. Now they have threatened to blow up
the Vidhan Saudha. Recently they have sent a
letter to the pontiff of Sravana belagola where the
Gomateswara statue of 57 feet, which is a
historical monument, is located. The Swamiji has
been threatened that this statue would be blown
up. Now they want to take revenge for what

happened after Rajiv Gandhi's assassination. The
LTTE wants to take revenge because their people
were killed in Karnataka. Therefore, I urge upon 1'1‘@?.’5[,
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REFERENCE TO HOLDING OF CON-
GRESS PARTY MEETING IN THE
PROHIBITED AREA OF THE LEGIS-

LATIVE ASSEMBLY IN PATNA
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the Government to view it seriously and take &[ ¥4 TH AT ey 9T wrETaS
Suitable action in the matter to protect and gred{ 'ﬁ'r@eﬁ § | HERET, T ELCELES

preserve this historical monument. Thank yot?

Madam.

THE VICE-CHAIRMAN (SHRIMAT

JAYANTHI NATARAJAN): Shri Ram Naresh q;-@!- ﬁ-’f
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Yadav, please be very brief. We have to take up ¥ = @re srafe :-‘{gf\‘ % v s

financial business.
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